SHRI SHYAMNANDAN MISHRA:
Rir, how to vindicate the homour of
the Member?

MR, SPEAKER: 1 have given my
ruling on the first notice. If you
have anything more you come out
with that.

12.57 hrs.

PAPERS LAID ON THE TABLE—
contd,

CERTIFIED AccoUNTs OF DELin DEVELOP-
MENT AUTHORITY FOR 1070-T1 WITH
Avunre REPORT

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI DALBIR SINGH): I beg
to lay on the Table a copy of the
Certifled Accounts (Hindi and English
versions) of the Delhi Development
Authority for the year 1870-71
together with the Audit Report
thereon, under sub-section (4) of
section 25 of the Delhi Development
Act, 1957. [Placed in Library. See
No. LT-9688/75].

ANNUAL HEpoRT OF EMPLOYEES' STATE
INsUBANCE CORPORATION FOR 1073-T4
Anp CoaL Mmves (AMeENDT.) REGULA-
TIONS, 1975, AND METALLIFEROUS, MNzs
(AmenpT) REGULATIONS, 1875,

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): I beg to
lay on the Table:—

{1) A copy of the Annusl Report
{Hindi snd English versions)

VAISAKHA 18, 1887 (SAKA)
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of the Employess’ Stat
rance Corporation for the year
1973-7¢, under section 38 of the
Employges' State Insurapee
Act, 1948, [Placed in Library.
Ses No. LT-0689/75),

(2) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (7)
r;s;ectioa 50 of the Mines Act,

(i) The Coal Mines (Amend-
ment)  Regulations, 1975,
published in Notification No,
G.5R. 512 in Gazette of India
dated the 18th April, 1975.

(ii) The Metalliferous Mines
(Amendment)  Regulations,
1875, published in Notification
No, G.5R. 513 in Gazette of
India dated the 19th April,
1076, [Placed in Library.
See No, LT-0600/75].

BROCHURE ON SALARIES, ALLOWANCES
AND AMENITIES OF MP3 IN CERTAIN
FOREIGN COUNTRIES

SHRI R. S. PANDEY (Rajnand-
gaon}: I beg to lay on the Table a
copy of the Brochure on BSalaries,
Allowances and AmeniTies enjoyed by
Members of certain Foreign Parlia-
ments. [Placed in Library, See No.
LT-9691/75].

MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, T
have to report the following messagea
received from the Secrtary-General
of Bajyn Sabha:—

(1) T am directed to inform the
Lok Sabha that the Rajya Sabha
ot ita gitting held on Friday,
the 2nd May, 1975, adopted
the following msotion in regard
to the Committee on Public
Adgcounts; —

“That this House concurs in the
recommendation of the Lok
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Ssbhe that they Rapys Sabba
do agree to nominate seven
members from Rayya Sabha
to assoctate with the Com-
mittee on Public Accounts of
the Lok Sabha for the term
beginning on the 1st May,
1975, and do proceed to elect,
in such magner ag the
Chairman may direct, seven
members from among the
members of the House to
serve on the said Committee "

am further to inform the Lok
Sabha that in pursuance of the
above motion, the following
members of the Rajya Sabha
have been duly elected to the
sud Commuttee —

Shr; Mohammad Usman Arnf
Shrimat; Pratibha Singh
Shnn V B Raju

Shri G R Patil

Shr; T K Srimvasan

Dr K Mathew Kurian
Shr1 Rabl Ray

(u) I am directed to inform the

Lok Sabha that the Rajya
Sabha at itg sitting held on
Friday, the 2nd May, 19875,
adopted the following motion mn
regard to the Commuittee on
Public Undertakings —

“That thus House concurs in the
recommendations of the Lok
Sabha that the Rajya Sabha
do agree to pomunate seven
members from Rajya Sabha
to associate with the Com-
mttee on Public Undertak-
mgs of the Lok Sabha for the
term beginning on the lat
May, 1073, and do proceed to
elect, 1n such manner as the
Chairman rmy direct, seven
memberg from among the
members of the House fo
serve on the sald Commuttee”

3.1mmhmmﬁ

have been dily elected to the
said Comrmuttee —

1 Shri Bhol Prasad

2 Shn Jagdish Prased Mathur

3 Shnn Veerendra Patil

4 Shn Sultan Singh

5 Shn Sriman Profulla Goswami

6 Shri Harsh Deo Malaviya

7 Pandit Bhawan Prasad Tiwary

—

12 48 hrs,

QUESTION OF PRIVILEGE RF A
LETTER ALLEGED TO HAVE BEEN
WRITTEN BY EMPLOYEES OF
HINDALCO TO PRESIDENT OF
HINDALCO—contd
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